
Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925

qlr
ITUWTSA

NEW DEIHI 2024

Parivesh Bhavan, Forest Comptex
Transport Nagar, ,ammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Consuttant Judiciat,
Hon'bte NationaI Green Tribunat,
PrincipaI Bench,
New Dethi.

No : J KPCC/NGT / O A 1 362t 202il bqt+

Sub:- Report on behatf of Jammu and Kashmir Pollution Control
Committee pursuant to Hon'ble Nationat Green Tribunal, o]der
dated 17.04,2025 passed in O.A No. 1362 ol 2024 titted "Raja
Muzaffar Bhat V/s Union Territory of Jammu & Kashmir & Ors.".

Sir,

ln comptiance to the directions of Hon'bte Nationat Green Tribunat,

Principat Bench, New Dethi order dated,17.04.2025 passed in O.A No. 1362

oI 2024 titted "Raja Muzaffar Bhat V/s Union Territory of Jammu &

Kashmir & Ors.", the Report of the J&K Pottution Control Committee is

submitted herewith.

It is, therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'b[e NGT for consideration.

Yours faithf uttY,

Enc[:- As Above
&Qa'QA^"'-t-

(Ghansham Singh) JKAS

MemberSecretary 19. g'25
J&K PCC
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Before the Hon'ble Nationa[ Green Tribunal
PrincipaI Bench, New Dethi

Originat Apptication No. 1362 ot 2O24

IN THE MATTER OF

Report on behatf of Jammu and Kashmir Pol.tution Control Committee
pursuant to Hon'bte Nationat Green Tribunal, order dated 17.04.2025

passed in O.A No. 1362 ol 2024 titted "Raja Muzaffar Bhat V/s Union

Territory of Jammu & Kashmir & Ors.".

Background:

That the Hon'bte Nationat Green Tribunat vide Notice dated 17-04-2025 in

OA No. 1362 of 2024 directed as foltows:-

"The reply dated 12.04.2025 has been filed by the J&K PCC disclosing

that a committee comprising of 3 Officers of the l&K PCCC was

constituted to yisit the area and ascertain the current operational

status of the stone crusher units in Doda. The report further states

that since the geographical area of District Doda is large'

mountainous and hilty, therefore, the exercise could not be

completed and in this background, further time has been sought to

comptete the exercise and f urnish the report'

The Member Secretary, l&K PCC submits that within four weeks the

exerclse will be completed by the 3 Member Committee and a

comprehensive report as directed by order dated 17'12'2024 will be

filed by sharing an advance copy with the counsel for the Appticant'

The praYer is allowed."

"Raja Muzaffar Bhat
Territory of Jammu &
Ors."

V/s Union
Kashmir &
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$atusAepot:

ln comptiance of the aforesaid directions of the Hon',bte National Green

Tribunat Principat Bench New Dethi, dated 17-04-2025 in oA No. 1362 ol 2024,

the report of the J&K Pottution Controt Committee is submitted as under:

1, Director, Geotogy and Mining Department, J&K was asked to share detaits

of source of raw materiat being consumed by 24 Stone Crusher units

existing in District Doda, vide this office tetter No. IKPCC/S1/OA'

1 362/2024/81 /1 81 ; dated: 26.04.2025, No. IKPCC/Sc/OA-1 362/2024/274;

dated: 1 6.05.2025, No. JKPCC/S}/OA-1362/2024/459; dated: 1 3'06'2025

and No. JKPCC/S)/OA'|362/2024/581; dated: 30.06.2025 (copies

enctosed as Annexure 1-4)'

2. The three members joint committee constituted by J&K PCC was atso

directed to visit the entire area of the District and monitor the current

status of stone crusher units operationat in Doda District and furnish a

Comprehensive Report on the fottowing terms of ref erence:

a) Location of Stone Crushers viz-a-viz siting criteria'

b) Status of consent granted by J&K PCC'

c)Toascertainthesourceandquantityofrawmateriatusedbythese

units in each case in last one Year'

d)Tomonitorthedisposatofmuck,/wastematerialinRiverChenabby

these units.

3.TheDirectorateofGeotogyandMiningDepartment'J&Khavefurnished

detaitsofthesourceofmateriatofattthese24Stonecrushersunitstothe

J&KPottutionControtCommitteevideNo.3lT-E|DGMILCJ/NGT/oA-

1362(E-7624873); dated: 07.07.2025 (Copy enctosed as Annexure 5)'
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The detaits of the source of raw materiat as provided by the Geotogy

and Mining Department, J&K are summarized as under:

The Joint committee constituted by J&K PCC have submitted its Report

vide No. pcc/DosNt2o25t246-247; dated: 13.O8.2025 (Copy enctosed as

Annexure 6).

Hightights of the Report are summ arized as under:

a) Out of lhe 24 Stone Crusher units, 4 have been reported dismantted'

inspection of the 20 units indicates that 10 Stone Crusher units have

the vatid consent of J&K PCC, whereas, the 3 Stone Crushers without

Source of MineraINo. of Stone
Crushers

Minerat generated during construction

Road (NH-244) and tevetting for instattation of new retait

petrot pump.

of Nationat HighwaY

4

Mineral, generated during construction o f R&B (PWD) road
1

Minerat generated during construction

Road (NH-244) and tand tevetting of private tand besides

2g373 MT RBM purchased from Minor Minera[ [ease Shibnote,

Thathri

of Nationat HighwaY

1

MineraL generated during construction of Nationat HighwaY

Road (NH-244).
4

Minerat generated during construction o

Road (NH-244) besides 31591 MT of RBM purchased from

Minor Minerat [ease Shibnote, Thathri

f Nationat HighwaY

1

Mineral. generated during construction o

NH-244) and construction of R&B (PWD) roads

f Nationat HighwaY

Road (
3

Minerat generated during construct

Road (NH-244) and tand tevetting for instattation of his own
ion of Nationat Highway

stone crusher (Private tand).

1

Minerat generated during construction

Road (NH-244) and tand tevetting for instattation of Hot wet

mix ptant.

of Nationat HighwaY

1

Minerat generated during constru ction of PMGSY roads.
1

Page 3 of 5 *W
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vatid consent, Ctosure order issued against 1 stone crusher unit. 6 units

are not operationaI as per the report.

b) Status of the 20 Stone Crusher units is as under:

Name of the stone
crusher

Location of
crusher

stone Vatidity of
consent

Sukrata

Crusher

Stone Vittage Mohatta Doda. Oct-2025 OperationaI

Neeru Stone Crusher Vittage Karara Prem

Nagar Doda.

Jun-2030 OperationaI

LSR Logistics Pvt

Ltd

Vitatge Bheeta Karara

Thatri, Doda

Sep-2025 OperationaI

Arnv Group Kandhote,

Doda.

Thatri, Sep-2025 OperationaI

Batajee

Crusher

Stone Mohatta Tehsit

Mohatta District Doda.

Apr-2026 OperationaI

Shiva Stone Crusher Vittage Ghat Sharifiran

Doda.

)ul-2025 Ctosure order
issued vide
Order No.161
JKPCC of
2025 dated
18-8-2025

Aaditya

Crusher

Stone Zangalwar

Doda.

Thatri Aug-2025 OperationaI

Border

Organization

RCC

Road

114

Natthi, Doda Aug-2025 Operationat

Unique Construction Padri Road

Bhaderwah, Doda

June-2026 CTO-F

Granted,
unit
started
operation
yet.

but
not

AS

Riaz Stone Crusher Ghat Lower Arnora,

Doda.

Nov-2024 Ctosure order
issued vide
Order No.160
JKPCC of
2025 dated
18-8-2025

Chenab
Crusher

Stone Arnora Ghat, Doda Yar-2024 Non-
FunctionaI
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Bhatsons

Crusher

Stone Shariphiran Bagh Ghat

Doda

)ul-2024 Ctosure order
issued vide
Order No.159
JKPCC Of

2025 dated
18-8-2025

tndrabi

Crusher

Stone Shariphiran

Doda

Ghat, Jut-2030 Operationat

Susheetat Bridge &
Highway Buitders

Karara Doda. Apr-2024 Not
operation
6 months.

tn

for

Matik lndustries Ramgarh Assar Doda Feb-2027 Operationat

Kahara Doda Aug-2024 Not in

operation
since last one
year.

Dar lndustries Vittage

Panchayat

Doda

Chunna

Dradhu,

Sep-2024 Not in

operation
since [ast six

months.

Wati Stone Crusher Dudwar

Doda

Gandoh, tlay-2024 Ctosure order
issued vide no

118-JKPCC Of

2025,
dated16.07.
2025.

Diamond

Crusher

Stone Vittage Kahra, Doda Sep-2024 Not in

operation
since last one
year.

Kawatty

Crusher

Stone Kahara Thathri Doda Oct-2019 Not
operation

in

c) As per the report of Joint Committee, no muck found disposed by the

stone crushers units.

5. Taking cognizance of the report of Joint committee constituted by the J&K

PCC, the ctosure orders have been issued against three stone crusher

units which were found operationat after expiry of consent period of the

J&K PCC. (Copies enctosed as Annexure-7)

6.ShowcausesnoticearebeingissuedtoStonecrusherunits,whichhave

been reported deficit in respect of PCDS by the Joint committee' Further

Page 5 of 6
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l-T
necessary action as may be warranted under the provisions of Water

(Prevention and Controt of Pottution) Act 1974 and The Air (Prevention and

Controt of Pottution) Act, 1981 shat[ be taken accordingty.

Prayer:

ln the premises, it is therefore respectfutty prayed that the report may

kindty be taken on record before the Hon'bte National Green Tribunal for

consideration.

(Gn""*k#"ft7*
Member Secretary l9' 8' >5
J&K PCC

Page 5 of 6
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' Jammu and Kashmir
Po*ution Control Committee

chairman8Tjkspcb@gmail.com
membersecretarylkspcb@gmail, com

0191 -2472881,2476925

ITUWTSA

&zn aatilz- I
Parivesh Bhavan, Forest

Complex
Transport Nagar, Jammu, 180

006
Silk FactorY Road

Rajbagh, Srinagar, 190 008

NEW DELHI 2024

Director,
Geology and Mining,
I&K.

No.: f KpCC/Sc./oA-13 6212024/81 / )8 \ Date: A-o+-zozs

Sub: O.A No. t36212O24 titled Raia Muzaffer Bhat V/s UT of J&K.
Ref: Hon'ble NGT order dated: 17,1,2,2024

Sir,

please refer to the subject and reference cited above. In this

connection, I am to convey that Hon'ble NGT has issued following directions in

O.A No. 1362/2024 titled Raja Muzaffer Bhat V/s UT of J&K dated:17.1,2.2024.

"Respondent No.S - Member Secretary, I&K PCC is directed to ftle a

comprehensive report disclosing the details of all the legal and illegal

stone crushers operating in district Doda, lammu 7 Kashmir. He will

supply an advance copy of the report to the counsel for the applicanl who,

on receipt of the sqme, will tqke appropriate steps to implead the

concerned violating stone crushers and serve them. Respondent No. 5 will

also submit a report disclosing the extent of illegal mining and dumping of

muck in te Chenab River, which is being done in the district concerned."

As such, you are requested to share details of the source of raw material

being consumed by 24 No. of stone crushers existing in Doda District (list

enclosed) by or before 10-05-2025 for further needful action.

Yours faithfully,

e6\&Lvr
Ghansham Singh IKAS

,p|tlember SecretarY 26.{. ly
,**Wfr
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v Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail. com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

Ir\ls7
{7/

ITUWTSA

pln et'ov- 2
Parivesh Bhavan, Forest

Complex
Transport Nagar, Jammu, 180

006
Silk Factory Road

Rajbagh, Srinagar, 190 008

NEW OELHI 2024

Director,
Geology and Mining,
I&K.

No.: IKPCC/S c. / oA-L362 /2024 / L1\ Date: )(-05-2025

Sub: O.A No. L362/2O24 titled Raia Muzaffer Bhat V/s UT of J&K.
Ref: No. IKPCC /Sc./ OA-L362 /2024 /BL / LB1; dated: 26-04-2025.

Sir,

With reference to this office NO. IKPCC/Sc./OA-L362/202a/BL/LBL ;

dated: 26-04-2025, on the subject captioned above, you are again requested to

share details of the source of raw material being consumed by 24 No. of stone

crushers existing in Doda District by or before 2S-OS-2O25 for further

needful Compliance to Hon'ble NGT.

Yours faithfully,

^. Ghansr*krrkffi?
?tuemner secreL? 

,. ,.^

t/
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flnnepeta- 3
- Jammu and Kashmir

Pollution Control Committee
chairmanSTjkspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu, 180
006

Silk Factory Road
Rajbagh, Srinagar, 190 008

!TUWTSA
NEW DELHI 2024

Director,
Geology and Mining,
I&K.

No.: JKPCC/S c. / oA-L362 /2024 / \sq Date: 1746-2025

Sub: O.A No. L362 /2024 titled, Raia Muzaffer Bhat V/s UT of J&K.

Reft i) No. IKPCC/Sc./OA-1362/2024/81/151; dated: 26.04.2025.

ii)N o. JKPCC/Sc./OA-L362/2024/274; dated: 16.0 5.202 5 .

Sir,

With reference to this office NO. JKPCC/Sc./OA-1362/202a/BL/L8L;

dated : 26-0 4-202 5 and f KPCC/Sc . / O A-L3 62 / 2024 / 27 4; dated: 1 6.0 5. 2025, on

the subject captioned above, you are again requested to share details of the

source of raw material being consume dby 2a No. of stone crushers existing in

Doda District by or before 20{,6-2025 for further needful Compliance to

Hon'ble NGT.

Yours faithfullY,

IKAS
5i$lember SeclretarY r) ,(. a a

V
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z.rar ecc\)
Jammu and Kashmir

Pollution Control Committee
chairman8Tjkspcb@gmait.com

membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

fi7r1rytt6,,#n rnrran, Forest

ITUWTSA
Complex

Transport Nagar, Jammu, '180

006
Silk Factory Road

Rajbagh, Srinagar, 190 008

NEW DELHI 2024

Director,
Geology and Mining,
I&K.

No.: IKPCC/S c. / oA-L362 /2024 /5gl Date: Zr-{6-2025

sub: o.A No. L362/2o24 titled Raia Muzaffer Bhat v/s UT of J&K.
Ref: i)No. JKPCC/Sc./OA-1362/2024/81/181; dated: 26.04.202 S.

ii)No. IKPCC/Sc./OA-1362/2024/274; dated: 16.05.2025 .

iii) N o. I KPCC/ S c./ oA- 1 3 62 /2 0 2 4/459 ; dated : 1 3.0 6,2 02 S.

Sir,

with reference to this office No. IKpcc/sc./oA-L362/2oza/il/1.81 ;

dated: 26-04-2025 and JKPCC/Sc ./0A-1,362 /202a /27 a; dated: L6.OS.ZO2S

and No. JKPCC/Sc./oA-L362/202a/a59; dated: 1.3.06.2025, on the subject

captioned above, you are again requested to share details of the source of raw

material being consumed by 24 No. of stone crushers existing in Doda District

by or before O5-O7-2025 for further needful Compliance to Hon'ble NGT.

Yours faithfully,

- c.,,,,ffii#rhr*-
* fUember Secretary

It7a1r

0v91,
I
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(50[ertttttettt of ]atttttttt & ltasbtltir
DIRECTORATE OF GEOLOGY & MINING

4'r Floor. i L Nehru Udyog Bhawan, Rail Head Complex, J&K, Jammu - 180012
4h Floor, Sanat Ghar, Bemina. Srinaqar'190018

ph +91-r91-2477903 (Janlmu)l r91-0'194-2493588 (SrinagaI): -E:$-a]!.f1Sll-rl9-ts@s"!]-a.lL9.s!]

Member Secretary,
Jammu & Kashmir Pollution Control Committee,
Parivesh Bhawatt. Forest Complex, Transport Nagar,

Jammu

No: 317-E/DGM/LCJ/NGT/OA1362(E-7624573) Dated: 07-07-2025

Subject: OA No. 1362t2024 titled Raia Muzaffar Bhat V/s Union Territory of
Jammu&Kashmir&Ors.

Reference:
(i) Hon'ble NGT's Order dated 17-12-2024 passed in Original Application No.

fi6UZA24 titled Raia Muzaffar Bhat Vls Union Territory of Jammu &
Kashmir & Ors.

(ii) JKPCC/Sc./OA-1 36212024181 1181, dated 26'04'2025;
(iii) JKPCC/Sc./OA-1 362120241274, dated 1 6-05-2025;
(iv) JKPCC/Sc./OA-1 362120241459, dated 1 3-06-2025;
( iv) 3 1 7-ElD G M/LCJIN GT/OA1 362 ( E-7 62487 3l1, dated 1 6-05'2025.
(v) JKPCCISc./OA-1 362120241581, dated 30-06-2025;

Srr,
I am directed to refer your letter No. JKPCC/Sc./OA-136212021811181,

dated 26-04-2025 followed by letter No. JKPCC/Sc./OA-'1362120241274, dated

16-05-2025, JKPCC/Sc./OA-1 362t2024145g, dated 13-06-2025 and

JKPCC/Sc./OA-1 36212024t581, dated 30-06-2025 regarding the subject cited

above and to inform that the requisite information desired with regard to detail of

the source of raw material being consumed by 24 No. of stone crushers existing

in District Doda submitted by District Mineral Officer, Doda vide letter No.

D|UOID/2025-26/80-81, dated 08-05-2025 stands fonruarded to your Office vide

this Office letter No 317-EIDGM/LCJ/NGT/OA1362(E-7624873), dated

16-05-2025 followed by letter dated 18-06-2025.

However, photocopies of the same are once again enclosed herewith for

information

You faithfull v,

Encl. tuA

(Lutfar
Assistant Legal Rem Ger,

lnrr#unl- s
:)1"

oq TT

ryttorate 
of G.eolog.y S. tltq'ftg, J&K
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'd,?ii,

cL\b

0iobertttttettt o[ ]atttttttt & lrasl)nrir
I}IRECTORATE OF GEOLOGY & MINING

ir"FloorJLNehruUclyogBha$"an'RailHeadComplcx'J&K'Jarnmtr-180012
'lrr' FloJr. Sanat Ghar, Bemtna' Srtnagar-190018

ph r91_19i_2477903 l.rammLrf +g1-o,l94-2493588 (Srinaga0: E-rIarl-dgrnjrk,egnliril com

t8 o( 6

Member Secretary
Jammu & Kashmir iollution ControlCommittee'
Parivesh Bhawan, Forest Complex, Transport Nagar'

Jammu

No: 317-E1DGN4/LCJ/NGT/6A1362(E-7G24873) oateo:S -06-2025

Subject: OA No. 1362t2)24titled Raia Muzaffar Bhat V/s Union Territory of

Jammu&Kashmir&Ors.
Reference:
(i) Hon,ble NGT',s order dated 17-12-2024 passed in original App-lic.ation No'

136212024 titteJ nii. rvrrraffar Bhat V/s Union Territory of Jammu &

Kashmir & Ors.
( i i ) J KP CC/Sc. /OA-1 362t 2024t S1 11 81, d ated 26 -0 4-2025;

iiii) .txpcctsc./oA-1 3G2120241274, dated 1 6-05-2025;

i iri .t xpcc/sc./oA-1 sgzl 20241 459, dated 1 3-06-2025 ;

i iri y z-erDc M/LCJ/NGT/OA1 3621E-7 624873), dated 1 6'05-2025.

Sir,
I am directed to refer your letter No. JKPCC/Sc./OA-136212021811181,

dated 26-04-2125followed by letter No. JKPCC/Sc./OA-1362120241274, dated 16-

05-2025 and JKpcc/Sc./oA-1 36212024t459, dated 13-06-2025 regarding the

subject cited above and to inform that the requisite information desired with regard

to detail of the source of raw material being consumed by 24 No. of stone crushers

existing in District Doda submitted by District lvlineral Officer, Doda vide letter No.

Dt\AOtDt2O25-26/80-81, dated 08-05-2025 stands fonryarded to your office vide

this Office tetter No 317-EIDGIVI/LCJ/NGT/OA1362(E-7624873), dated 16-05-

2025

However, the photocopy of the same is once again enclosed herewith for

information

0 L You faithfully,

Encl. AJA

(Lutfar
Assistant Legal Re

Directorate of G_q_oJggy gJil7 n s, {q[.
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0FITICE OF'I'III DIS'TRICI' MINE,IiAL OFFICER

GEOI,0GY AND I\lINING DEPAIT'TMEN'I'
9 DODA

I)ilector

(-lc(rlog) & \linirtg l)cllitt'ttttr:nt

.l&K (U.',I ).

\o:- DN'IO/D/2O75-26t gc' - Ql Date,d:-ot -A5-2025

SuLrjcct:- O..,\. No. 1362/2024 titlea Raja )\Iuzaffar llhat V/s Union Tcrritory of

,lentntu artd I(*shntir lltd ors.

Sir.

Kin<111, rclcr ro 1,our oflice lctter no 317-ijiDGMlLcJlNGT/O A1362{8 7624873) dated

ril-rt5-lrl25. in this colrtcxl thc requisite inforntatitrn as sought is cncloscd firr favor ot'

in lirnnatiott pleltsc

lincls:- a} leaves
Yours FaithtutlY

*{g.ou'

District lvtineral Ofllccr

Ceologl,and Mining De Parttncnt

I)oda

C'opy to (hc:-

Joinr l)ircctor (icology & Mining Dcpartnrent, Jammu lor favor of infornlation

v
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(Solrentutsllt 0t latttttttt & li,rel;trt(r
DIRECTORATE OF GEOLOGY & MINING

4rh Floor, J. L. Nehru Udyog Bhawan, Rail Head Complex, J&K, Jammu - 180012
4h Floor, Sanat Ghar, Bemina, Srinagar'190O18

ph. +91-191-2477903 (Jammu); +91-0194-2493588 (Srinagar); E:ma-t!:lsmiah@gmnll.eqm

Member Secretary,
Jammu & Kashmir Pollution Control Committee,
Parivesh Bhawan, Forest Complex, Transport Nagar,
Jammu.

No 3'17-E|DGM/LCJ/NGT/OA1362(E-7624873) Dated: 16-05-2025

Subject: OA No. 1362t2024 titled Raja Muzaffar Bhat V/s Union Territory of
Jammu&Kashmir&Ors.

Reference:
(i ) GM-LEG I 1 21 2025-04, dated 19-A2-2025;
(ii) Hon'bte NGT's Order dated 17-12-2024 passed in OriginalApplication No.

136212024 titled Raja Muzaffar Bhat V/s Union Territory of Jammu &
Kashmir & Ors.

(iii) 38-4/ARA, dated 11-04-2025.

Sir,
I am directed to refer your letter No. JKPCC/Sc./OA-136212021811181,

dated 26-04-2025 regarding the subject cited above and forward herewith the

information desired w.r.t. detail of the source of raw material being consumed by

24 No. of stone crushers existing in District Doda provided by District Mineral

Officer, Doda vide letter No. DMO/D/2025-26/80-81, dated 08-05-2025 for

information.

) c Yo faithfully

Encl: fuA

Assistant Legal \
).('tr

r

$ctorate 
of Geologv & Mining, J&K'

Y-

*

t-
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Detailsof Quantity of Mineral Granred through Disposal Pernrits to Crrtsher Unit hnlders Installed in Doda District,
LJ.'t of J& ril 2023 To 30th ril 2025, the source(s) of Rarr i\latcrial lor these tlnits

Status Source of minerurl Quantitv
()

Minerat generated during constructiotr of R&B (PW D) road

(

Temporary closed
(E-mnrkct portal

'lbrnporir.v closed
(E-market portal

1000

Mineral generated during construction of Natiortal I Iighrvay road (1rIH-2.141

and land lcvelling of privatc land besides 233?3 MT RllM purchased tion.r

Minor Mincral lcase Shi Thathri

Mineral generated during construction oINational l-lighrvay road ('lrlFl-244)
and kud lcvelling fcrr installation ol'New retail pctrol pump

Mineral generatcd during constructiort of Nationzrl I'lighrvay road (NlI-244)
and land lcvelling lbr installation ol'Nerv rctail pctrol pump

7000 r-2337 1

3037:]

Nit

4000

1250t)

IWs Necru Stone

Crusher

II VIls Sushectal

Mincral generated during construction of National Ilighrvay road (NI{-244) 7500
and ltnd for installation oINerv retail

Mineral *uenerated during construction ofNational I lighrvay road (lrll{-2.t4)

Mineral gencrated during tonstruction of National Ilighrva,v road (NH-24.1) I 3000

Mineral gcnerated during construction of NiitionaI I ligh*'a1' road (NI{-3a4) 73000

I I0000+3I59l-
l4l59l

gencrated construction I lighu,ay road (NH-144) 6
and construction of R&B (pW D) road

dcact
I'rrrrctirlnal Mine lirl gcnr-:ratecl during c()nstruc)ti(ln ot'N ational I lighu. ay road (NH-2+4) l 10000 

:

bridges and

Iluildem
I{ighway-

Pvt Ltd

t2 M,'s l-SR Logistics
Pvt [-td

lvtis Arnv CrouP

ion ol' R&l] (P\\'t)) roatls
I urtctitlrtill Minural gerreratcd during construc tion ol Iiational rvav road (NH-l{4) 2i00{ l2

arrtl lirrrd Ievcll
I-ligh

tbr instrllrtion uf h ()\\ l1 stolte l atc land 2i000
Disrtt

S

No.
Name

lWs Malik Industries

deactivatcd

lVls Ri;rz stonc
crusher

'lcmporar'-v 
closed

(E-markct portal

J

L+

M/s Bhat Son's stonc
crushcr

lr&t Indrabi Stone
Crusher

IWs Clhenab stone
orushcr

6

1 9500

M/s Shiva Stone
Crushcr

Functional

I)isnrarrte llc<l

Dismantellcd

I.i5 Infrastructure Pvt

Oasis Vll'1" JV Infra
ccts Plt Ltd.

8

I

t0 Mineral genr:rated during construction
bcsidcs 3 I 591 I\'11' of Rlllr.{ pr"rrchased

l)isrnantclled

Functional

1'hathri.

IIational road -244ighrval.' )
lronr Minor ralfuline lease Shibnote.

APCO Infratech Pvt
Ltd.

Mathil'an Minerirl gcneratcd construr:1i()n ational I Iighival: routl ?44)

rl
I

l

1Z-
I

t

5

Closed

rempoiu.,=rds-A
(E-marker portal

__jgclivated)
Temporary closcd
(E-market porkl

deactivated)

--1

r3

F---lt4
:

i
I

-$soii 
,

Pvt l.td.
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I5 Mis ntlitya Stone
Crusher

16 M/s Balajcc Stone
Crusher

11
M/s Sukarala Stone

Crusher

Non-1.-unctional
(Non-availability
of raw nrate

l8 N4/s Zargar stone
crusher

Closcd

Temporary closed
(li-markct portal

deactivated)

19
lvfu's Diarnond Stone

Crusher

20
lWs Wali

Corrstruction

T'emporary closcd
(E-market portal

deactivated)
2l

M/s Dar lndustries
Temporary closed
(Li-markct portal

deactivated)
22 I I4RCC Cref Closed Nit

Nil23 IWs Mir Stone
Crushcr

Cl<-rscd

24 M/s Cube
constnrction

Cllosed

I
{

Functioual Mincral senerated during construction of' Nationa I I{ig,ltv"'a1 road (lll l-l{'lt 17000 l

c(}nstru on w roads

Mincral during cr.xrslruction Y and land levelling 64.805

fior installation of [-lot Wet rnix
Mincral geucrated during construction ol' Nationrrl I-lighrvaY mad (NI{-?44) 3900

(

and land lcvelling for installation of'Ncrv rctail Pctrol PumP

Mineral generated during construction of PMGSY roads

!

<
NiI

Nit

I 3000

Nit

Nil

Status of
completion of
projcrt as on
3I" lltrch

It is informerJ that five companies are currentlv engaged in road constructiotl activities, incltrding tururel rvt)rk, from Coha r,r Thathri

under thc supervision of the National Highways zurd lnfrastructure Dcvelopment Corporation Limited (NHIDCL). The derails of
companies working under NHIDCL are as follorvs:

Addrcss Nanrc o[ thc rvorkS.

No.

Ii-5 lrtlrastructure
Pvt l-rd

Namc

Sh. Karanrlec;t

Sltcrlritn

Mahlori.
"l'ehsil I)oill

25
Up-gradat ion lo'l-tvo lane rvith Par.ed shoulder frrrnr Knr 8992%

20+300 to Knr. 29'l-030 oltt.?30 Knr. lcngth on Goha Khcllani
scction on Nl I l{l in Ljniorr -l'crritun 

r.r[.lnrnrnu et Krusrrnrir r>n
I

(

Name of the firm

L'I'('

#tu

.-J

I

i

i
-_i

I

,

-1

I

i

I

'

-!
I

Furrctionai-
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2 Construct ion of Uni-Directional Khcllani 'l'unnel of I-englh
1.574 Km & its approach roacl from Krlr.29+030 Lo Km.3l'449

ol'total length 2.419 Km on MI-2.14 in Union Tcrritory of
Janrmu & Kashmir on EPC Mode tPkg.-[l).

Up-gradation to 2 lane with paved shoulder from Km. 12.850 to

Km.20.300 of 7.450 Km lengh on Goha-Khcllani section and

link road to Goha Village of 2.016 Km on NI-I-244 in Union

Territor,v- of Jarnmu & Kashmir on EPC mode.

Construction & upgradation work of 2 lane rvith paved shouldcr

fiom dcsign Km. 51.700 (Prenr-Nagar) to Krn. 66.535 (J:{ew
'l'hathri) of 14.84 Kn: Iength on Khellani-Kishnvar-Chatroo

scction of Nl{-244 in lJnion 1'crritorl'oIJammu & Kashmir on

tlPC Mode (PKC-ll).
Construction & u rvork of ? lane rvith paved shoulder

from Krn. 31.449 to Km. 51.760 of lengtlr 20.251 km. on

Khellani-Prem Nagar Section of NH-2-14 in Union Territory of
Jammu & Kashnrir on EPC Mode (PKG-l).

qq.84 %
(Oompletion
certiticatc undcr
process)

87j8%

(
APCO lnfratech

Pvr l_td

R&C
Infraengineers

Pvt Ltd

Sh. Praliash

Singh Sodhi

Sh. Krishna
Mohan Singh

Khellani
Nallah"

Telrsil Doda

50.9t%

96.58%
(Completion
certificate under
process)

Duringthe execution of these corrstruction activitics. hill slopos has beert cxcavaled lorrvidening purposes. resulting in the generation

of signific,ant quantities of minerals. The part of sucl: mitrcrals has been utilized to producc aggrsgate and screen sand by crusher units

alterobtaining disposal permits from this office. The proper utilization of these tnincrals uot onlv prevents rvastage btrt a]so generates

reverue fbr the dePartmcnt'

Further crushers units are utilizing minerals produced during the construction of various district roatls executecl by departmcnts

such as pMGSy, R&R (pwD), and other departmcnts. afler getting disposal pernrits from this office

v;zs
o I
OtTrccr

}

3 Oasis VIPL JV
Infra Projects

Sh. Avi
Soiena

4. Mathiyan
Constnrction Pvt.

Ltd

Hzunbal,

Tehsil &
District Doda

Prem Nagar^

Tehsil

Thathri,
f)istrict Doda

Sh. Nirbinder
Sisodiya

Akramabad.

Tehsil &
District Doda

5

€

Geologv and fulining Deparlnttnl

Doda

I

I
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J&r( Government of tammu ond Koshmir
Office of the Divisional Officer,

Pollution Control Committee Sdmbo North

ffi\I7
PCC

The Member Secretary,
J&K Pollution Control Committee.
.lammu

No. pCC/DoSN/202sllqG4? 
Dated : t3tostzozs

subject: Status report of stone crushers located in Doda district

Reference:- JKpcc/Sc/oA-13 6212024/73g-742dated 3l/07 12025

Sir,

In continuation to committee report submitted vide No. pcc/DosN /2025/
175-76 dated 02104/2025 and in compliance to above referred order. the committee has
visited and updated the status of stone crushers located in Doda district. The detailed report
is hereby enclosed for further necessary action please.

Encl: leaves -18 Y, faithful

Oflicer)
PCC Samba North

Copy to :-

I ) Regional Director, J&K Pollution Control Committee fbr kind infbrmation.

101

Annex-6



Report of the committee constituted for the monitoring of Stone Crushers

located in District Doda in reference to Hon'ble NGT order dated 17.12.2024;

1 Bockground and Orders of Hon'ble Notional Green Tribunal
Whereas as per the Hon'ble National Green Tribunal order dated

t7.12.2024 in OA No 1362, titled Raja Muzaffar Bhat Vs Union Territory of

Jammu and Kashmir & Ors. The Grievances raised in the Original

Application that 10-12 stone crushersillegally operating in the District

Doda Jammu & Kashmir and all these stone crushers are located near the

bank of Chenab River around 5-6 Km radius from the town. lt has also

been alleged in the O.A that illegal stone material is excavated by these

stone crushers from the surrounding mountains in the District Doda on

Doda-Kishtwar Road and Jammu-Doda Road. Further alleged that these

stone crushers are dumping the muck / waste material in the river

Chenab causing environment Hazard. lt is also the allegations of the

applicant that these stone crushers are causing Air Pollution and that the

entire Doda area is sinking due to varied factors.

2 Directions ol Hon'ble NGT in the motter

Respondent1 Member secretary, J&KPCC is directed to file a

comprehensive report disclosing the details of all the legal/illegal stone

crusher operating in the District Doda Jammu &Kashmir. He will supply

an advance copy ofthe report to the counselfor the applicant, who, on the

receipt of same will take appropriate steps to implead concerned violating

stone crushers and serve them. Respond no. 5 will also submit a report

disclosing the extend of illegal mining and dumping of muck in Chenab

River which is being done in the district.

Page 1 of 6
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3 Complionce of Hon'ble NGT order

3., Constitution of Committee; A committee of the following officers

was constituted in compliance to the Hon'ble NGT order dated

L7.L2.2024 vide J&K PCC order no JKPCC/SC/OAL362|2O24/1652-

55, dated 03.01.2025.

1 5h. Anil Kumar Sharma Assistant Env Engineer/Divisional officer,

J&K

PCC Samba (North)

2Sh. s.K Tripathi, Jr. Env. Engineer,/Divisional officer J&K Pcc Kathua.

2 Sh. Chander Singh Kotwal, Jr. Env Engineer/Technical Officer to

Regional Director J&K PCC Jammu.

3.2 Terms of References are as under:

1 Location of the stone crusher viz-a-viz siting criteria.

2 Status of consent granted by J&K PCC.

3 To ascertain the source and quantity of raw material used by

these units in each case in last one year.

4 To monitor the disposal of muck/waste material in the river

chenab by these units.

lnspedion Reporti

There were 24 number oJ stone crushers existing in Dodo District out ol

which 04 hove been dismantled, L0 stone crushers hdve the valid consent

of J&K PCC, whereos the 0j stone crushers ore without volid consent,

closure order issued ogoinst one unit ond 06 units ore not in operotion os

per the records avoiloble.fhe committee revisited the areaw.e.f

06.08.2025 and conducted the inspection of stone crushers locatedin

district Doda and the status of each stone crusher as per TOR is as under:
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4.7 Details of Siting Criteria and Consent Status; -

S. No Name of the
Stone Crusher
with Geo-
coordinates

Year of
establish
ment

Consent
Status

Siting Criteria w.r.t critical parameters
as per Schedule-ll.

Status of Air
pollution
control
measures /
devices.

Remarks

Nearest
Residential
area

Educational
lnstitute

HCF

t M/S Riaz

Stone Crushe6

Ghat Doda.

Geo-
coordinates
are33.14374
75.57282

2015 Nov.

2024

More than
20 houses
exist within
500-meter
radius

340 meter
behind the
hill not
visible from
unit site

340-meter
PHC Ghat

Partially
provided/
installed, no
settling tank
provided for
waste water.

Operational

2 M/S Chenab

Stone Crusher,

Ghat Doda.

Geo-
coordinates
are 33.14348
75.57323

201.7 March

2024

40-50
houses

with in

radius of
500 meter

380 meter
behind the
hill not
visible from
unit site

380-meter
PHC Ghat

Non-functional
unit

Non-

functional

3 M/S Bhatsons
Stone Crusher,

Ghat Doda.

Geo-

coordinates
are 33.13893
75.58678

20L2 July 2024 8-9 houses

within 500
meters
radius

Newly
constructed
GMC Doda

at 450
meters
approximate
ly at an

elevation of
400 meter

More than
1.0 Km

Partially
provided/
installed, no
settling tank
provided for
waste water.

Operational

4 M/S Shiva

Stone Crusher,

Ghatt Doda.

Geo-
coordinates
are 33.L3939
75.59119

2072 July 2025 5-8 houses
within
radius of
500 meter

Newly
constructed
GMC Doda

at 550
meters

approximate
ly at an

elevation of
400 meter

More than
1.0 Km

Partially
provided/
installed

Operational

5 M/S lndrabi
Stone Crusher,

Ghat Doda.

Geo

Coordinates
are 33.L39L7
75.58787

2018 July 2030 5-8 houses

within
radius of
500 meter

Newly
constructed
GMC Doda

at 400
approximate
ly at an

elevation of
400 meter

More than
1.0 Km

Partially
provided/
installed, no

settling tank
provided for
waste water.

Operational

6 M/S Neeru
Stone
Crusher at

2022 June
2030

Approxim
ate 12-15

houses

More than
500 meters

More
than 1.0

Km

APCD installed
but settling
tank not

Operational

49 Page 3 of 6
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within
500-meter
radius

provided for
waste water.

Karara Doda.

Geo-
coordinates
of unit are

33.13256N
75.64979E

April
2024

04-05
houses

within 500

meters

More than
500 m

More than
1.0 Km

Unit not in
operation

Not in
operation
for 6
months

7 M/S
Susheetal

Bridges and

Highways

Builders at
Village
Karara.

Geocoordina
tes of unit
are

33.13376N
75.6532tE

2007

OperationalMore than
500
meters

More than
500 m

More
than 1.0

Km

Partially
provided/
installed, no
settling tank
provided for
waste water

M/S LSR

Logistic Pvt.

Ltd. at Village
Karara.

Geocoordina
tes of unit
are

33.13128N
75.65276E

20LO sep.
2025

OperationalAug.

2025
15 to 15

houses

within 500

min
scarred
position in

different
elevations

More than
500 m

More
than 1.0

Km

Partially
provided/
installed, no

settling tank
provided for
waste water

9 M/S Aaditya
Stone
Crusher
Zangalwar
Thathri
Doda. Geo

Coordinates
are 33.L4033
7s.75873

2010

Operational10 to 12

houses

within 500
min
scarred
position in

different
elevations

More than
500 m

More
than 1..0

Km

Partially
provided/
installed,

10 M/s Arnv
Group
Kandhote
Doda. Geo

coordinates
33.15226
75.72886

2023 sep
2025

Partially
provided/
installed, no

settling tank

OperationalApril
2026

More than
500

meters

More than
500 m

More
than 1.0

Km

11 M/S Balajee

stone
Crusher
Village

2023

*)
Page 4 of 6
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Moha!la
Doda.
Geocoordina
te are

33.1s240
75.71607

provided for
waste water

1.2 Malik
lndustries
Ramgarh

Doda Assar,

Geo

coordinates
are 33.43401
75.36725

201.o Feb.

2027
1-2 to L5

houses

within 500
m.

More than
500 m

More
than 1.0

Km

APCD Partially
provided/
installed

Operational

13 Zargar stone
Crusher;

Kahara

Thathri. Geo

coordinates
are 33.09438
75.87910

2007 August
2024

20-22
houses

with in

500 meter
in

scattered
position

More than
500 meters

More
than 1.0

Km

Unit is not in
operation

Not in
operation
since last

one year

Not in
operation
since last six

Months

1.4 Dar

lndustries
(Stone

Crusher),

Chunna
Dradhu,
Baderwah

20L1 sep.
2024

28-30
houses

with in
500 meter
in

scattered
position

More than
500 meters

More
than 1.0
Km

Unit is not in
operation.

Partially
provided/
installed, no

settling tank
provided for
waste water

OperationalAugust
2025

12-75
houses

with in
500 meter
in

scattered
position

More than
500 meters

More
than L.0

KM

15 Border Road

Organisation,
LL4 Rcc,

Nalthi Doda

OperationalPartially
provided/
installed, no
settling tank
provided for
waste water

More
than 1.0

Km

t4-L6
houses

with in
500 meter
in

scattered
position

300 meters2020 October
2025

Sukrala

Stone
Crusher,

Mohalla
Doda. Geo

coordinates
are 33.15066
75.70573

16

Closure
order issued

vide no 118-

JKPCC of
2025, dated

Partially
provided/
installed, no

settling tank
provided for

700
meter
down hill

More than
500 meters

May
2024

25-30
houses

with in

500 meter
in

2022WaliStone
Crusher,

DudwarGand
oh Doda.

Geo

77

(

<4, Page 5 of 6
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f
a

coordinates
are 32.99046
75.92746

scattered
position

waste water 76.07.202s

18 Unique
Construction,
Padri Road

Baderwah.
Geo

coordinates
are

32.920282,
75.764039

2024 June
2026

05-07
houses
with in
500 meter
in

scattered
position

More than
500 meters

More
than 1.0
Km

APCD's found
lnstalled

CTO-F

Granted,
but unit not
started
operation as

yet.Feg

19 Diamond
Stone
Crusher
Malanoo,
Kahara. Geo

coordinates
are 33.09269
75.86434

2022 Septem
ber
2024

40 houses

with in
500 meter
in

scattered
position

450 meters 550
meters

Unit not in
operation

Not in
operation
since last

one year

20 KWALITY

STONE

CRUSHER,

KAHARA

THATHRI.

Geo

coordinates
are 33.09666
75.86756.

October
2019

More
Than 500
meters

More than
500 meters

More
Than 1.0

Km

Unit not in
operation

Not in
operation
from last 5
years as

reported by

concerned.

4,2 Regarding source and quantity of raw material details, it is submitted that matter

Pertains to the department Geology and Miningand the copy of the requisite

lnformation Provided by DMO Doda for respective stone crushers existing in Doda

District is enclosed for further perusal.

4.3 Regarding the disposal of muck, committee has noticed that no muck found disposed

by the above-mentioned stone crusher units.

Hence submitted please

Committee Members:

lb oE,Vo
{

t
Chander Singh Kotwal

T.O R. D Jammu

mar ma

DOJ K PCC Udhampur DO J&K PCC Samba North
Surin

Copy to; regional Director J&K Pollution Control Committee Jammu for information

Page 5 of 6
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0611,'li ()t 'l'lll' l)lti I ltl(:f illlNl',llAt, (,r'ltl(:1:R
(: l:(ll,( t( ; \' t\ Nll lll I N t'lr ; lll':l'A ll'l'M l':N'f

lxlltA

t\rw.e
r"tr\{T Q \litq ll$rnnrnt

kt[ it"T].

\+ f)ilt() t),102S-26/ $,' .tl l)otcd;-ot .05.2025

:r.bi.{t. O.*\. Nn tt6lrt0l{ rltlcd RrJr lVlureffnr llhrl V/r Uolon Tcrrltoty of

Jrmur rnd Krshmlr tnd ors'

Sir.

Kindr.refcr ro lour oflicc tcuer no 317-E/DCM/LCJNOT/OAI362(E"76248711darcd

0_1{},:u!5. in dris dlrcxl rhc requisite information as sought is enclosed for hvor of

iaftrrnaim dcEse.

Encls:- t) lcarcs Yours Faithfully

Ceology and Mining Dcpanment

Doda

Cqy to lhc'
Joiru Dirccror Gcology & Mining Department, Jammu for favor of information plcase.

b-fur
District Mineral Officcr

*{

@ cumscanner
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o
E
cd()a
cd

Ogf Deteils of Qurntig of Mincral Gra nred through
U.T J& 2023 To 30rb

Stalus

Tcmponry closcd
(E-rnarltct portal

and 30373
Minor Mineral lcase Shibnotc. Thathri

-)Mineral gencrated during consrudion of
and lond lcvelling for irstallation of New rctail pctrol pump

generatcd during construcl Highway road (NlI

road (NFI-244)

and land lcvclling for installation ol'Nerv retail petrol pump

Mineral gencrated during construction of National I lighway road (NI{-2+f)
and for of Nerv tail

Mineral during construction )

Mineral gencrated during construction of Nutional I lighrvay )
bcsides 31591 MT of RBM purchasetl from Minor Mineral lcase Shibnote,

Thathri.
'lbmporary Mineral gencrated during ofN I lighrvay road (NH-244)
@-market portal

dcactivatcd)
and construction of R&B (PWD) road

-244) 12500

7500

r3000

73000

I I 000O+31 l-
l"ll59l

l 10000

I

I
I
t

t
a

Ill

t2

\{/s Sushcctal
bri*ss and Highway

Builders Pvt Ltd
l4's l.SR hgistics

Pvt l.td

M/s Arnv Croup

Mincr:rl gcncratcd during constructirrn of Nirtionul I lighrvay road 2-l{)

rond (NH-l{4
(Prir,ntc la!t!)

i
t

F Mathiyan ryLa*l{
30soo i

s.
No.

Nrmc

I

2
N&s Ria, stooc

crushcr

NOs Melik Industrics

@*narkct prral
'lbmprrul'

J cI

I

M'sChcnab stonc
crushcr

Temporary closed
(E<narket portal

)

Mb Bhat Son's stonc
cnrshcr

lvUr Indrabi Stone
Crushcr

4

Tcmporary closcd
(E-muliet portal

dcactivatcd)
6 Mrs Shiva Stonc

Crusher
7 E-5 h&astructurc Pvt

Lrd.
8 | Oais VIPL-JV lnfra

i Pmiccts Pvt Ltd.

Functional

Dism;tma-

-E-ismatmi'-

9 APCO Infratcch Pvt
Ltd.

during constnrction

Mineral gcnerated Nntional ll rva;- road (NI{-?44)

road (Nlt-244)

f)ismantcllcd

Ms Necru Stone
Crushcr

Functionalt0

l;unctirtnal

roud

Irernrits to Crusher unit hoklers tnstalled in Dorlr f)istrict.
of

I

):
Quanlitl'

i-qlti4(Y[!
3000

land bcsidrs 23373 MT purchascd from

constnrcliort of R&B --- --- -t2j00+22500- Ic0nstruction

I

I

t

t

!r1t l.td-

iuttl lirrtd tilr installntitrn of his trsu
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()
trtr
Gtoa
tr
(l()g

/
rdilyn Stonc

M/s

Nane of the firm

E-5 lnfrastructurc
Pvt Ltd

Mirrcrul gctrerntcrl rhirirrg;;nsfriii;no1 Natiorral ttipf,L'ilt.'-u.f fN I l-?l-11 
'Iroads

corrstnrction and ling
of

of
for iostallation of

Addrcss Nonre of thc rvork

lo lane froru

r
1 lr (Il

-a'- Er-.ffrt '

-)
1'r(lO

Nil

-**l
Nil

t 1incral gcneiarcd during construclion of PMGSY roads I 3000

It is hformcd thar fivc companies arc currenrly cngaged in road construction activitics, including tunnel rvorli. from Goha to Tlrathri

unde, thc supewision of thc Narional Highways and tnfrastructurc Dcvelopment Corporatiun Limitcd (I{HIDCL). Thc details of

companics worliing under NHIDCL arc as follorvs:

I

I

I

t

I
N

Nit

Nil

I

-)

t

s.
No.

Proprictor
Namc

Sh. Karandccp

Sltcoriut

Status of
completiou of
projecl as on
Jl" )lnrch

i

-{

)

8e.92 %
Mahlori.

Tchsil l)utln
20+300 to Knr.291030 of 8.730 Knr. lengtlr on Gohn Khellnni
scclion on Nll l.l{ in Union Tcrriturl o[Jntnuru & Kusluuir on

EPC rnotlc.

!

I

Functiorrolrsl
Functionnll6

Non-Functional
(Non-availobilirY
of raw nnterisl)

l7
M/s Sukarala Stonc

Crushct

lwszsrBar slonc
crusher

Closcd

Tcmporary closcd

@-market portal
dcactivatcd)

l9
lWs Diamond Stone

Crushcr

Tcmporary closcd
@-market portal

dcactivatcd)

20
N4ls WaIi

Consruction

Temporary closed
(E-markct portal

dcactivated)

2l
lWs Du tndustrics

Closcd'r't tl4RC€ Gref
Closcd23 tvlls Mir Stone

Crtrshcr
Closed24 lWs Cube

construction

elr

t

nnd land pctrol pump

I

I
I

I

I

i

I
t

(

l8
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AftO Infratech
Pvt Ltd

lil;I Nallah.

rnrcr i.rr r o r lln i -6*r r". t-iffi i- tc t riiiii'i "l'unnel of l,cngth t (r9.8Ao/o

l.r(l)

tr
GIoa
(B

Ug2. Sh. Prakaslt
Singh Sodhi

Sh. Nirbinder
Sisodiya

Sh. Krishna
Mohan Singh

Tchsil Doda

Hunbal,
Tehsil &

District Doda

Prem
Tehsil

Thathri,
District Doda

Cons
1.574 Knr & its approach roud from Knr. 29'1939 to Km. 3l *.1.19

of lotul lcngth 2.4 l9 Km on NII-2.14 in Union'ferritory of
Jrunmtt & Kashmir on EPC Mode (Pkg.-lll).

Up-graOntion to 2 lanc with Km. 12.850 to 87 oA

Km. 20.300 of 7.450 Km length on Goha-Khcllani scaion and

link road to Colra Village of 2.016 Km on NI.l-244 in Union
Territory of Jammu & Kashmir on E[rC mode.

Construction & rvork of 2 lanc rvith paved shouldcr 50.9r%
from design Km.51.700 (Prem-Nagar) to Km.66.535 (New
'l'hathri) of t4.84 Km lcngth on lCrellani-Kishnrar4hatroo

scclion of NH-244 in Union Territory- of Jammu & Kashmir on
EPC Mode (PKC-ll).

Construction & upgradation rvork of 2 lane rvith paved shoulder

(('omplction
ccrtifrcatc undcr

i process)
I

I

from Km.31.449 to Km. 51.760 of lengtlr 20.251 km. on

Khcllani-Prem Nagar Scction ofNH-24'l in Union Territory of

96.58% r

(Completion
cettilicate under
proccss)

Jammu & Kashmir on EPC Morle (PKG-I

Duirg !c cxccution of thasc corutruction acliviti$. hill 3lopcs h.3 bccn csaavdlcd for uridcoing purno!€s. le3ttlting in rha ga!.fatioo

ofsilniriclnr qu. itier of tniEt l$ Thc plrf of suclr mincr.li hlls bcci utiliTrd to Droducc agtrcgatc fittd scrEcn sond by crusttt rmil:

aRc;h.ining disposl pcrmits ftom ftis ollicc, Thc propcr utilirrtior of Ulesc minc.lts rEt only prcrlnG lvrstlgc but dro glcr{Gs

rcvcnrc for ihe dcPslt cr .

Funhcr crushc|s uoils a|t ulilizing mirEnls ptoduccd during th€ cor6truclion ofv..ious disuict rcrrb ct(cculld by &P8tnrEnfr

such as PMGSY, R&B (PwD)' !d olhet ttcpsrtncrrts. o.Act 8cring dispoenl pcrmitr ftom rhir offrcc' 
I

bw'**(
DileiA Mi{€rhl Officrr

GcologY ud Miritng DcDonmcnt

Udl

I
F

Sh. Avi
Scxcna

3 Oasis VIPL J\/
Infra Projects

4. Mathiyan
Corstnrction Pvt.

Ltd

Akramabad.
Tehsil &

District Doda

R&C
InFaengineers

Pvt Ltd

5.

I

I

:

I

I

a ,
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J&k PCC

Aditya Stone Crusher HMP

Date & time: 06.08.2025 13:36

33.14057°N 75.75920°E (±11m)
Altitude: 489m

Address: NH244, Chira, 182201
E

J&k PCC

Aditya Stone Crusher

Date & time, 06.08 2025 13.35

33.14017°N 75.75881:E.(+1.1m)

Altitude 489m

Address NH244, Chira, 182201
S
166
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J&k PCС

Arnv Stone Crusher

Date & time: 06.08.2025 13:48

33.15240°N 75.72937°E (±5m)
Altitude: 903m

Address: NH244, Kathawa, 182203
SW
216°

J&k PCС

Arnv Stone Crusher

Date & time: 06.08.2025 13:48

33.15240°N 75.72937°E (±6m)
Altitude: 904m

Address: NH244, Kathawa,182201
SW
211°
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J&k Pollution Control Committe

Balajee Stone Crusher Mouza Mohalla

Doda
JK02DK0995

Date & time: 12.03.2025 16:08

33.15240°N 75.71601°E (±5m)
Altitude: 901m

KOMA
YSU

NW
319°

J&k Pollution Control Committe

Balajee Stone Crusher Mouza Mohalla

Doda

Date & time: 12.03.2025 16:09

33.15254°N 75.71572°E (±5m(
Altitude: 907m

E
90°
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J&k PCС

Balaji Stone Crusher
Date & time: 06.08.2025 13:54

33.14980°N 75.71628°E (±8m)

Altitude: 910m

Address: NH244, Dadian, 182201
N
352°

J&k PCC

Chenab And Raiz Stone Crusher Doda

Date & time: 06.08.2025 14:55

33.14085°N 75.57223°E (±18m)
Altitude: 971m

Address: NH244, Mandelah, 182221
N
13°
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J&K

PCC

DlB
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J&K

PCC

Dlarmand Stone Crusher
Kahara Doda Distrct

06.08 2025 16-43

33 09268 25.80433(14m)

Kahara Charwah Bathrt 182203

J&k PCС

LSR Logestic Stone Crusher

Date & time: 06.08.2025 14:12

33.13154°N 75.65256°E (±10m)

Altitude: 938m

Address: 4MM2+2J6, Premnagar, 182201
S
192°

117



TATAHTACH

J&k PCС

LSR Logestic Stone Crusher
Date & time: 06.08.2025 14:10

33.13184°N 75.65288°E (±5m)

Altitude: 924m

Address: 4MM2+2J6, Premnagar, 182201
SE
130°

12 545

Date & time: 06.08.2025 09:29

33.13413°N 75.36686°E (±6m)
Altitude: 1141m

Address: NH244, Chandrakot, 182143
S
165
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Date & time: 06.08.2025 09:30

33.13396°N 75.36710°E (±5m
Altitude: 1146m

Address: NH244, Chandrakot, 182143
SW
2129

J&k PCС

Neeru Stone Crusher

Date & time: 06.08.2025 14:35

33.13216°N 75.64904°E (±5m)
Altitude: 832m

Address: 4MJ2+P9R, Premnagar, 182201
NE
54°
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J&k PCC

Neeru Stone Crusher

Date & time: 06.08.2025 14:36

33.13222°N 75.64920°E (±7m)
Altitude: 836m

Address: 4MJ2+P9R, Premnagar, 182201
N
342°

J&k PCС

Susheetal Bridgee Builders Stone Crusher

Date & time: 06.08.2025 14:26

33.13382°N 75.65331°E (±11m)(
Altitude: 835m

Address: NH244, Jhajka, 182201
SW
207°
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J&k PCС

Susheetal Bridgee Builders Stone Crusher

Date & time: 06.08.2025 14:25

33.13384°N 75.65335°E (±6m)
Altitude: 835m

Address: NH244, Jhajka, 182201
S
169°

J&K

PCC

nSoe Crusher & HMP

Daahboda District
06.08.2025 14.02

D099475.92716 (43
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J&K

PCC

Ii Stote Crusker&
ama Distrie

08 2825 14:04

32 9098

eat

8888

J&K

PCC

Zargar Stome Crusher

Kaharaboda Distriet

06.08 2025 16:59

33.09438, 75.87908 (15m)
Thathri - Gandoh Rd, New Thathri, 182204
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J&K

PCC

Zargar Stone Crusher

Kanara,Dada D stiet
06.08.2025 1732
33 09443,75.8788g (6

Chathu - Sandot Hab New Phathr
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lhre*uae '7
Jammu and Kashmir Pollution control committee

Pariveshtshavan. Foresl ConrPlex
Transpori Nagar .janrtrrr 180 000 il

l &* lx PCC of 2oz5

{S /o81zoz5

Silk Factory Road
Ralbagh, Srinagar 190 tl0$

I . ri I ,. . .i '-aji":re'S?( .il:ir);isiJ:llr.i:,l' .j .ir{

Subject: Closure of I\{/s Riaz stone crusher, Ghat Docta-District Doda.

Order No
Datecl

Vyhereas, earlier (lopsetrt lo Operate (R) rvits issued ttl M/s Riaz Stone

Crusher, locatetl at Ghat, District Doda, r'ide Consent Order No'

pcc/digitallz3o64to4o87 of zoz3 clated 22-r1-zoz3, rvhich rvas valicl upto

Novemberrzoz4, and thereafter unit hoider failecl to rene'ur: the coilsent from

J&K pollution Coltrol Comnrittee, as warranted ttnder Section z5lz6 anci of the

\\,ater (prevention anci Cr:ntrr:l uf Pollutitlll) Act l!)74 and SectiCIn 21 of the Air

(Preyetrtion anc'l Control t.ii Poilutitrtr ) Act, 1981 respectively; and

\,Vliereas, on the basis of pollution potential, Stone Crusher ancl Hot/Wet

fi.{ixing plants are classifiecl as "orange category" activity and obtaining the

prior consent from the J&K Pollution Control Conrmittee is mandatory of such

nnits. alongw,ith adoptiorr of pollution control ffIeasures to achieVe the

Prescribecl Starrciarcls of polltrt iotr: alld

Whereas l-lon'ble National Green Tribunal orcler dated 17-12-2024 in O'A'

No. 1362 titlecl Raja N,Ir-rzaffar Blrat Versus Llnion Territory of Jammu and

Kashmir & Ors directecl J&K Pollution Control Cotnmittee to file a comprehensive

report clisclosing tire details ni. alI tire iegal ancl illegal Stone Crttshers tiperating

in District Docla; arrd

Whercas, accclrdingly-, a joint committee cctmprisirrg of (t) Sh. Anil Kumar

Sharma, AEE/Divisional Officer, J&KPCC Samba (North) (z) Sit. S.l(. Tripathi'

JEE/Diyisional Officer, J&K PCC, Kathua and (:) Sh. Chander Singh Kotlal, JEE/

Technical Officer to Regional Director, J&K PCC, Jan-rrnu \ryas constituted bi' the

J&K PCC ancl directed to concluct the site inspection and furnish a conrprehensive

report ciisr.losing thereir: the conrpliauce status tif stoue crushers vide this office

Orcler No. JKI'}CC/Sc/OAr: 6zl zuzql 165z-55 dated a3-a:--2o25; anct

Whereas, the joint comrnittee constituted by the J&K PCC submitted its

report on 13-oB-2o25 and anror"rg others reported that M/s Riaz Stone Crusher,

Ghat Docla-District Doda is uper-ational itr violatiotr of Secttcin z5 u6 of tfre
\{ater (Preventirirr ancl Cunlr"oi ri{ Pollr-rtion) Act, r974 ;tnd Sectioll 21 of t}re Air

(Preventi6n anci Clontrol of Pollution) Act, 1981 i.e. withor-rt valid cr:nsent from

the Jamprr.r & I(ashmir Pollr-rtion Control Cor:rmittee with inadequate PCDs/PCNls

and therefore, cannot be allorved to operate; and
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Nory therefore, in exercrse of pr:u,ers vestecl with J & K Poilutic"rrt Control

Committee uncler Section 33 (Al-o1' W'ater (Prever.rti<ln and Control of Pollution)

Act, tg74 ancl Section 31 (A) of the Air (Prevention and Control of Polh-rtion) Act,

1981, the following directions are hereby issued: -

II

Deputy. Conrmissiotlel'i District N{agistrate, Doda shall close clotvn the

storre crushe,r under thc nanre anci st1'le of M/s Riaz Stone Crusher, Ghat

Doda-District Doda imnrediateil'.
Director, Departntent of Inc/usfr"ies and Cor?1r)terce, Jantntu sluill r/e-register

sfone crusher, if registerecl,
E.reculive Engineer. U?DCL) Electric Dir,,isiort, Drsda shall disconnect the

electric sgpplir to Mls Riaz Stone Crusher, Ghat Doda-Distr:ict Doda.

Executive Iingineer. -lal Shakti Departnrent, Division D<lda shall

clisconnect tl-re lr:atet" sr.rp1>lt, lo M/s Riaz Stone Crusher, Ghat Doda-

District Doda.
Mr. Riaz Ahrnad Sheikh, Prop. M/s Riaz Stone Crusher, Ghat Doda-

District Docla is directecl to cease the operation of the stottc crusher,

forthwith.

Issuerl wittt ttrc Approval of Contpetertt Attthoritg

I ll.

lv.

frfrL{* {tr *'€*
(GhansFam 

-si 
ndh ), JKAS

Ir{ember SecretarY i &. W "

j&K PCC

IA.B

No:- JK PCC/l,SJ/SC-Doda./zoz5
Dated:- \% /0elz0zs
Copy to tlre:-
i. Deputy Comnrissioner/

necessary action.
District il{agistrate, Doda for in[ormation and

ii. Director, Department of lndustries aud Conrulerce, Jammu for inforrnation
and necessary action.

iii. Regional Director, PCC, Janrnru for informaticln and follow up action within a

fortrtighl.,
ir,. Chief Errgineer, Jamnru Por.t'er Distributiotr Cr:rporation Ltd. CTPDCL), Canal

Road, Jammu for informatiott and necessary action.
v. Chief Engineer, Jal Shakti Department, Jammu for information and necessary

action.
vi. Executive Engir:eer, (JPDCL,) Iilectric Division, Doda for inforrnation and

necessar.v action.
vii. Executive E,ngineer, Jal Shahti Departnrenl,, Division Doda for information

and necessary action.
viii. Divisional Officer, PCC, Doda for informalion ancl r,rrith the direction to

follor,r, up and get the closure order implenrentect through District
Adrninistration.

i.x l7'c 'uveb sitel Polllrtion Clontrol Committeer Jammu lor uploading the clcisure
order,

x. Mr. Riaz Ahnred Sheil<h, Prop. M/s Riaz Stone Crusher, Ghat Doda-
District Doda for coxrpliance.

f trt:*11$(
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Jammu and Kashmir Pollution Control Committee
Farrvesn Bhai,a - :c-esl ()r:rrple* ll S,H Faclory lload
Ttanspon l.,Jaga' -anrr--ru 1fl1 ttfti lI Ralbagn Srinagar. 1gC CCB

-a . :':.: -l "ii^' 'rl .i.i,., i.".lrr::.,:.:::.i.::::,il:':.:--:; ::-.

Subject: Closure of I\{/s Bhatsons Stone crusher, Ghat Doda-District Docla

order No. r \t-tJK pcc of zoz5
Datect . ig /o8lzoz5

Whcreas, earlier Conscnt ttl 0;:tratr'(R) rvas issueci to Mls Bhatsons Stone
Crusher, located at Ghat, District Doda, vide Consent Orcler No.
PCCldigital/z3o639z9738 of zoz3 clated rr-12-2o23, r,r,hich was valid upto July,2ic.24,
aticl tlterealter unit holder l-ras failuct to rcrrtrar llrc consent from J&K Pollution Control
Clottttttittcc, as i$arranted uncier Sectior-r 25126 ancl of the \,Vater (Prevention ancl Control
rif Pollution) Acr 1974 and Seclic)r"t 21 r)f tlrt,,\ir"{'prcr.cution ancl Control of pollution)
Act, lllSt respectively; ar:d

lVhereas, on the basis of pollution potential. Stone Crusher and Hot/\{,et N{ixing
Plarrts arc classified as n'Orange category" eictivity and obtaining the prior consent
it't:tit thr .f&K Pollt-ttion Control Conrnrittee is rlanclatory of such units, alcingw,itI
adoptiott oi 1:ollulion control nlea$ures to achieve the Prescribed Standards of pollurion;
and

\{hereas Hon'b}e National Green 'l'ribunal orcler clated 1.2-Lz-zoz4 in O.A. No.
t36z titled Raja N{uzaffar Bhat Versus Uniolt 'I'erritory of Jarnmu and Kasirntir & Ors
dit'ccted J&K I']r:lh-rtion Controi Cornrlittce to filc zr contprehensive report disclosing thcr

clt'tails of allthe logal and iilegal Stonc Crushrrs oprerating in District Doda: ancl

Whereas, accordingll', a joint cornmittee comprising of (r) Sh. Anil Kurnrar
Sharma, AEE/Divisional officer, J&Kpcc samba (North) (z) sh. S.K. Tripathi,
JtiFi/Divisional Officer, J&K PCC, Kathua and (3) Sh. Chander Singh Kotrt,al, JEE7
'l'echnical Officer to Regional Direrctor, I&K pCC, Jammu l$as constitutecl by the
.J&l( PCC attcl clirected to conduct thc site inspectiorr and furnish a comprehensive
report clisclrrsing therein the ctrrnpliarrce sl;ttLls ol'str:ne crushers I'icle this oifict:
Orcler No. JKPCC/SclOAr3 6zl zoz+/1652-S5 clatecl 03-o1-2o25; ancl

Whereas, the joint cornmittee constitutecl by the J&K PCC submittecl its
reprlrt on l3-o8-2o25 ancl antong others reported that M/s Bhatsons Stone
crttsher, Ghat, District Doda is operational in violation of Section zS/26 of the
\{i ater (Prerrerrtion and Control of Polluticln) Act, rg74 and Section 21 of the Air
(Prevention and Control of Pollution) Act, t.!:)Bt i.e. u.,ithout valicl consent fronr
the Jarnr:ru & Kashrnir Pollution Control Cor:rmittee rq,ith inaclequate pcDsi pCN{s

and therefore, cannot be allon,ed to operate; and
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a Now therefore, in exercise of porvers vested with J & I( Pollution Control

Conrnrittee under Section 33 (A) of \vater (Prever"rtion and Control of Pr:llution)

,{ct, 1g74 and Section 31 (A) of the Air (Prevention and Control of Pollutictn) Act'

1!)S1. the iollorn,irrg direclic-rt.ls are hereb)' issued: -

i. Deputl,' Comn:issioner/ District Magistrat€, f)orla shall close down the stone

crusher uncler the name and style of m1s Bhatsons Stone Crusher, Glrat,

District Doda immediatel.v.
ii. Director, Deparfnre nt of Irtclusl rics and Corttnrcrce, ,lanrntu shall de-t'egtisfer

stone crusher', if registcred.
iii. fr.xecrrt it,e L)rLgineet', (.tPDCL-) l,lcctric: Dit'ision, Doda shall disconnect the

electric sr-rpply to M/s Bhatsotls Stone Crusher, Ghat, District Doda'

iv. [xecutive Engineer, Jal Shakti Departn'rellt, Division Doda shal] disconnect

the water supply to fU/s Bhatsons Stone Crusher, Ghat, District Doda'

v. Shri Ajaz rqbal Bhat, ProP. M/s Bhatsons Stone Crusher, Ghat, District Doda is

directeci to cease tire operation of the stone crttsher, forthrtith.

/ssuerl rvifh the Approval of Contpefent Authorify'

rcr,"",ffilkkb,ffios
Mernber SecretarY 1 S. S'& S
J&K PCC

No:- JK PCC/l,sJlSC-Dodalzttzsll I *-{-llY,
Datecl:- iE /oS/zctzS
Copy to the:-
i. Deputy Conrmissione ri District N{agistrate, Doda for informatiorr and

necessary action.
ii. Director, Department of Inclustr:ies and Commerce, Jammu for information

and necessary actioll.
iii. Regior-ral Director. PCC. Jammu for information and follo"v up actiotr r,vithin

a fortnight.
iv. Chief Enggineer, Jammu Power Distribution Corporation Ltd. (JPDCL), Canal

Road, Jamnru for information and necessary action.

v. Chief tingineer, Jal Shakti Departrnent, Jammu for information and

necessar!" action.
vi. Executiye [r.pgineer^, (JPDCL) I]lectric Division, Doda for informa[ion and

necessary action.
r,ii. Executive Engineer, Jal Shakti L)epartment, Division Docla for inforn")ation

and necessary action.
viii. Divisional Officer, PCC, Doda for irtformation and r,vith the direction to

follow up and get the closure order irnplemented through District
Administration,

ix. I,,c rveb site Pollution Control Comnlittee Jammu for r"rploading the closure

order.
x. Mr. Ajaz tqbal Bhat, Prop. M/s Bhatsons Stone Crusher, Ghat Doda-District Doda' for compliance.
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Jammu and Kashmir Pollution Control Committee
Parrvesh Bhavari Fnrest ()r:nrplex ll Siif F;rr:tory Roacl
Trarrspo't \aoa, .r:-r.lrr , lB0 006 ll Rarba.tir Srrnagar

-.a --. .i .. -:. :: :- : t. :.,; :-_-.

1 90 008

Subject: Closure of Mls Shiva Stone Crusher, Ghatt Doda-District Doda.

orcler No. : i fu i :x PCC of 2o2S
Dated : $ lo&lzoz5,

\,\iliereas, eariier"Cansent tr"l Operate (R) lr,as issLied to l!trls Shiva Stone
Crusher, located at Ghat, District Doda vide Cclnsent Order No.

PCC/digital/z5o651164zt of zoz5 clated o1-oz-2oz5, r,vhit:h rvas valicl r:pto

July,zoz5, and thereafter unit l-rolder has failed to rener,v the consent fronr J&K
Pollution Control Committee, as warranted under Section z5lz6 and of the

lVater (Prevention and Control of Pollution) Act r97,4 and Section 21 of the Air
(Prevention ancl Corrtrol of Pollutiorr) Act, t9.3t rcspectively; anct

\\ihereas, on thc basis ot pollr"rtion poterrtial, Stone Crusher and Hot/Wet
N.{ixing P}ants are classified as "Orange category" activity and obtaining the
prior consent from the J&K Pollution Control Committee is mandator!' of such

units, alongwith adr.rption r:f pr:llution control measures to achieve the

Prescribed Standards ol pollution; nncl

Wlrereas Hon'ble National Grecn Tribr.rnal order datecl t7-Lz-2o24 in O.A.

No. 1362 titled Raja Ntuzaffar Bhat Versus I;nion Territclry of Jamnru and

Kashmir & Ors directed J&K Pollution Controi Cornmittee to file a comprehensive
report disclosing tlie details of all the legal ancl illegal Stone Crushers operating
in District Doda; ancl

Whereas, accorclingl-v, a jciint committee cr"rmprising of (r) Sh. Anil Kumar
Sharnra, AEE/Divisional Officer', J&KPCC Samba (North) (z) Sh. S.K. Tripathi,

JEE/Divisional Officer, J&K PCC, Kathua and (3) Sh. Chander Singh Kotwal, JEE/
Technical Officer to Regional Director. J&K PCC, Jammu \,vas constituted b;- the

J&K PCC and directecl to cot-tduct tht: site inspection and furnish a comprehensive
report disclosing therein the conrpliance status of stone crushers vide this office
Orcler No. JKPCC/SclOAr36zl zoz4l r65z-55 datecl 03-o1-2o25; and

\Vhereas, the joint conrmittee constituted by the J&K PCC subrnitted its
report otl 13-08-2035 and among others reported that Mls Shiva Stone
Crusher, Ghaft Doda-District Docla is operational in violatir:u of Sectiorr 2Sl26
of the \ryater (Prevcrrliorr and Conlrol of Pollution) Act, 1g74 and Section zr r:f
the Air (Prevention;ind Contrr.:l of Poilr.rtionl Act, 1gB1 i.e. r,r,ittrout valid consent
from the Jamnru & Kashmir Pollution Control Committee with inadequate
PCDsIPCN{s and therefore, cannot be allowed to operate; and
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Nort therefore, in erercise of porvers vestecl r,vith J & K Pollution Control

Comnrittce upcler Sectiorr 33 (A) of waLer' (Prevention and Control of Polltitiott)

Act, r974 ancl Sectiol 31 (A) r:f the Air (Prevention and Controi of Pollutionl .{ct,

rg8t, the follow'ing directions are hereby issued: -

i. De1:rrtli Conrmissioner,/ District Nlagistrate. Doda shall close dorvn the

stone crnsher under tl-le name arrci stvle of M/s Shiva Stone Crusher,

Ghatt Doda-District Docla immediatel.v'

ii" Director", t)elsartn'rcnt oJ lnclristrics ;Utd C'ornrilerce, /amnrtt s/'rall de-r'egister"

stone crusher, if registerecl.

iii. Execufive Engineer, gpDCL) Eleclric Divis^ion, Doda sliall discortnect' tlrc

electric suppty to M/s Shiva Stone Crusher, Ghatt Doda-District Doda.

iv, [xecutirre Engineer, Jal Siral<ti Departt"nent, Division Doda shali

clisctlt-lnectther't''atersr-rppl1'toM/sShivaStoneCrusher'GhattDoda-
District Doda.

\,. Shri Paras Ram, Prop. Il{/s Shiva Stone Crusher, Ghatt Doda-District

Doda is directecl to cease the operation of tl"re stone crusher, forthlvirh.

IssueclwiththeApprovalofCompetetttAuthority.

(ch",smkhfuffi'
Member SecretarY I *, &" 'bV-
J&K PCC

No:- JK PCC/LSllSC-Doda/zozsl tg0?'*\t J&
Datecl:- f*/os/zors
Copy to tlre;-
i. Depnty Commissioner,'' District X'lagistrattl, Doda for information and nccessarY

ii
arction.
Dil.cctor, Dep:artmerrt of 1r'rclustrits ancl C0nlnrerce, Jammu for inftlrnration attcl

necessary action.
Regional Director, PCC, Jarnmu for information and follow up action w'ithin a

fortnight.
cthief Engineer, Jammu Power Distribr.rtion corporation Ltd. UPDcL)' canal Roacl,

Janrmu for information and necilssar)' action'
Chief E,nginerer, Jal Shakti Dupartment, Janlmu for information and necessary

;iction.
Executive Engineer, iJ pDCL) Ele ctric Division, Doda for inftlrnlation ancl

necessary action.
Executive Engineer, Jal Shakti Departn-lent, Dir''ision Doda for infornraticin ancl

necessary action.
Divisional Officer, pCC, Dt;cla for information ancl with the direction to follow up

aucl get the closure orcier inrplenrentecl throttgh District Adnrinistration.

Iic i.r,eb site Poilution Corrtrol C<lltrn:ittee Jammu for uploading the closure

order.
Shri Paras Ram, Prop. M/s Shiva Stone Crusher, Ghatt Doda-District

Doda for compliance.
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